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Hkkx I—[k.M 1 
[PART I—SECTION 1] 

[¼j{kk ea=ky; dks NksM+dj½ Hkkjr ljdkj ds ea=ky;ksa vkSj mPpre U;k;ky; }kjk tkjh dh 
xbZ fofèrj fu;eksa] fofu;eksa] vkns'kksa rFkk ladYiksa ls lacaf/kr vf/klwpuk,a] 

[Notifications relating to Non-Statutory Rules, Regulations, Orders and 

Resolutions issued by the Ministries of the Government of India 

(other than the Ministry of Defence) and by the Supreme Court] 

—————— 

रा��प�त स
चवालय 

नई �द� ल�, �दनाकं 4 फरवर� 2020 

सं .02 �ेस/2020——रा� �प�त ने !व"भ$ न पदक% और अंलकरण% क) अ*ता सचूी का �नधा.रण /कया है। यह इस स
चवालय स े

जार� �दनाकं 19 जुलाई , 2004 क) अ
धसचूना सं .106  -�ेज/ 2004 के अ
ध:मण म< है :——  

1.  भारत र>न 

2.  परमवीर च: 

3.  अशोक च: 

4.  पB !वभषूण 

5.  पB भषूण 

6.  सवE>तम युF सेवा पदक 

7.  परम !व"श�ट सेवा पदक 

8.  महावीर च: 

9.  क)�त . च: 

10.  पB Jी 

11.  सवE>तम जीवन रKा पदक 

12.  उ>तम युF सेवा पदक 

13.  अ�त !व"श� ट सेवा पदक 

14.  वीर च: 

15.  शौय. च: 

16.  शौय. के "लए रा��प�त का पु"लस और अिPनशमन सेवा पदक 

17.  शौय. के "लए रा��प�त का पु"लस पदक 

18.  शौय. के "लए रा��प�त का अिPनशमन सेवा पदक 

19.  शौय. के "लए रा��प�त का सुधारा> मक सेवा पदक 

20.  शौय. के "लए रा��प�त का होम गाड.स और नागSरक सरुKा पदक 

21.  युF सेवा पदक 

22.  सेना /नौसेना/वायुसेना पदक  

23.  !व"श�ट सेवा पदक 
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24.  शौय. के "लए पु"लस पदक 

24क  रा� �प�त का तटरKक पदक  

25.  शौय. के "लए अिPनशमन सेवा पदक 

26.  शौय. के "लए सुधारा> मक सेवा पदक 

27.  शौय. के "लए होम गाT.स और नागSरक सुरKा पदक 

28.  उ> तम जीवन रKा पदक 

29.  परा:म पदक 

29क तटरKक पदक  

30.  सामा$य सेवा पदक - 1947 

31.  सामा$य सेवा पदक - 1965 

32.  !वशषे सेवा पदक 

33.  समर सेवा Uटार - 1965 

34.  पूवV U टार 

35.  पिWचमी U टार  

36.  ओ 0 पी0 !वजय Uटार  

37.  "सया
चन Pले"शयर पदक  

38.  रKा पदक - 1965 

39.  स*ंाम पदक 

40.  ओ 0 पी0 !वजय पदक 

41. सै$य सेवा पदक 

42.  हाई एि�टYयडू पदक 

43.  पु"लस )आंतSरक सुरKा सेवा (पदक  

44.  पु"लस )!वशषे Tयूट� (पदक - 1962 

45.  !वदेश सेवा पदक 

46.  उ>कृ�ट सेवा के "लए रा��प�त का पु"लस और अिPनशमन सेवा पदक 

47.  उ>कृ�ट सेवा के "लए रा��प�त का पु"लस पदक 

48.  उ>कृ�ट सेवा के "लए रा��प�त का अिPनशमन सेवा पदक 

49.  !व"श�ट सेवा के "लए रा��प�त का सधुारा> मक सेवा पदक 

50.  उ>कृ�ट सेवा के "लए रा��प�त का होम गाड. और नागSरक सुरKा पदक 

51.  सराहनीय सेवा पदक 

52.  द�घ. सेवा और सदाचरण पदक 

53.  सराहनीय सेवा के "लए पु"लस पदक 

54.  सराहनीय सेवा के "लए अिPनशमन सेवा पदक 

55.  सराहनीय सेवा के "लए सुधारा> मक सेवा पदक 
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56.  सराहनीय सेवा के "लए होम गाT.स एवं नागSरक सुरKा पदक 

57.  जीवन रKा पदक 

58.  �ादे"शक सेना अलंकरण 

59.  �ादे"शक सेना पदक 

60.  भारतीय Uवत_ंता पदक - 1947 

61.  Uवत_ंता पदक - 1950 

62.  Uवत_ंता क) Uवण. जयंती पदक  

63.  25वी ंUवत_ंता वष.गाठं पदक 

63क तटरKक रजत वष.गांठ पदक 

64.  30 वष. क) सेवा पदक  

65.  20 वष. क) सेवा पदक  

65क 20 वष. क) तट रKक सेवा पदक  

66.  9 वष. क) सेवा पदक। 

66क 9 वष. तट रKक सवेा पदक  

67.  रा��मंडल अलकंरण 

68.  अ$य अलकंरण 

पी  .�वीण "सFाथ.  

!वशषे काय. अ
धकार� 

आयषु म_ंालय 

नई �द�ल�-110023, �दनांक 24 जनवर� 2020 

सकं�प 

सं. वी.-12015/01/2014-ई.पी.(आई.एम.-2)——भारत सरकार ने रा���य सोवा-SरPपा सUंथान (एनआईएसआर), लेह, संघ राbय 

K_े लcाख क) Uथापना करने का �नण.य "लया है िजसका उcWेय सोवा-SरPपा क) पारeपSरक बु!Fम>ता और आधु�नक !वgान, उसके 

उपकरण% एवं �ौhयो
गक) के बीच वैध एवं लाभदायक सह/:या Uथा!पत करना है।  

2. सोवा-SरPपा भारत के �हमालयी K_े क) पारeपSरक 
च/क>सा पF�त है। इसका अiयास "सिjकम, अkणाचल �देश, दािज."लगं 

(पिWचम बंगाल), �हमाचल �देश, संघ राbय K_े लcाख म< लोक!�य रहा है और अब पूरे भारत म< लोक!�य है। रा���य सोवा-SरPपा 

संUथान क) Uथापना से भारतीय उप-महाhवीप म< सोवा-SरPपा के पुनkFार को संवेग �दान करेगी। यह संUथान न केवल भारत म< अ!पत ु

अ$य देश% के सोवा-SरPपा छा_% के "लए भी सअुवसर �दान करेगा।  

3. यह संUथान आयषु म_ंालय के अधीन एक रा���य Uवाय>त सUंथान होगा िजसका काय. रा���य और अंतरा.���य सUंथान% के 

साथ "मलकर सोवा-SरPपा म< अंतरपF�त "शKा और अनुसंधान काय.:म चलाना तथा !व"भ$न 
च/क>सा पF�तय% के समेकन को सुगम 

बनाना होगा। यह संUथान सोसाइट� पंजीकरण अ
ध�नयम के अंतग.त एक पंजीकृत सोसाइट� होगी। 

4. इससे सोवा-SरPपा उ>पाद% क) गुणव>ता युjत "शKा, वैgा�नक !व
धमा$यकरण, गुणव>ता �नय_ंण व मानक)करण तथा सुरKा 

मू�याकंन करना सगुम होगा, सोवा-SरPपा पर आधाSरत मानक)कृत ततृीयक UवाUmय सवेा "मलेगी और Uनातकपूव., Uनातको>तर तथा 

पोUट डॉjटरल Uतर% पर सोवा-SरPपा के अंतरपF�त अनुसंधान एवं "शKा को बढ़ावा "मलेगा।  

5. रा���य सोवा-SरPपा संUथान सोवा-SरPपा "सFांत के पारeपSरक ढाचेँ म< रहकर अपनी मानक �/:याओं स�हत सवE>तम सोवा-

SरPपा उपचार का पता लगाएगा और आम जनता को UवाUmय पSरचया. सेवाएँ �दान करने म< जैव-आिrवक पिWचमी 
च/क>सा के साथ 

संभव सह-संबंध Uथा!पत करेगा। 
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6. एनआईएसआर क) Uथापना के पWचात सोवा-SरPपा क) वत.मान सUंथाओ-ं स<�ल यू�नव"स.ट� ऑफ �तtबतन Uटडीज, सारनाथ, 

वाराणसी और स<�ल इंUट�Yयूट और बुद
धUट Uटडीज, लेह, संघ राbय K_े लcाख, जो सUंकृ�त म_ंालय और एनआईएसआर के �शास�नक 

�नयं_ण म< हu, के बीच सह/:या Uथा!पत क) जाएगी।  

7. यह संUथान उस शासी �नकाय के पय.वेKण और �नय_ंण म< काय. करेगा िजसके अvयK माननीय आयषु म_ंी ह%गे।  

आदेश 

आदेश �दया जाता है /क यह सकं�प भारत के राजप_ म< �का"शत /कया जाए। 

यह भी आदेश �दया जाता है /क इस सकं�प क) एक ��त भारत सरकार के सभी म_ंालय% व !वभाग%, राbय सरकार%, संघ 

राbय K_े �शासन% तथा अ$य सभी संबं
धत% को सe�े!षत क) जाए।   

पी. एन. रrजीत कुमार 

संयुjत स
चव 

मानव संसाधन !वकास म_ंालय 

(उw चतर "शKा !वभाग) 

नई �द� ल�, �दनाकं 21 जनवर� 2020 

यूनेU को के साथ सहयोग के "लए भारतीय रा� ��य आयोग (आईएनसीसीयू) का पुनग.ठन 

सं. 22-1/2019-आईएनसी——संयjु त रा� � संघ के एक !व"श� ट अ"भकरण सयंjु त रा� � संघ शैxKक, वैgा�नक एवं सांU कृ�तक 

सगंठन, (यूनेU को) का 1946 म< इसक) U थापना के समय से ह� सदU य होने के नात ेभारत सरकार ने 1949 म< यूनेU को के साथ सहयोग 

के "लए एक अंतSरम भारतीय रा� ��य आयोग (इसके बाद िजसका आयोग के kप म< उ� लेख /कया गया है) U था!पत /कया था िजसके 

U थान पर 1951 म< U थायी आयोग बनाया गया था। तब से इसे समय-समय पर पुनग.�ठत /कया जाता रहा है। 

2. भारत सरकार के �दनाकं 24 नवंबर, 1981 के सकं� प संy या 13-5/80-आईएनसी िजसे �दनाकं 17.11.1988 के सकं� प 

संy या 13-1/88-आईएनसी तथा �दनाकं 3 अ�ैल, 2001 क) अ
धसूचना संy या 5-37/98-आईएनसी hवारा संशो
धत /कया गया था, के 

�ावधान% के अनसुार यह आयोग �नe नवत पुनग.�ठत /कया जाता है:—— 

क. पदा
धकार�: 

(क) मानव संसाधन !वकास म_ंी इस आयोग के अv यK ह%गे। वे आयोग क) बैठक% क) अv यKता कर<गे/कर<गी। 

(ख) यूनेU को के काय.कार� बोड. म< भारत के मनोनीत सदU य तथा यनेूU को म< भारत के U थायी ��त�न
ध आयोग क) 

बैठक% के U थायी आमंz_त सदU य ह%गे। यनूेU को के काय.कार� बोड. म< भारत के मनोनीत सदU य आयोग के अv यK 

क) अनपुिUथ�त म< बैठक% क) अv यKता कर<गे। काय.कार� बोड. म< अv यK एवं भारतीय मनोनीत सदU य दोन% क) 

अनपुिUथ�त म< आयोग �> येक बैठक क) अv यKता के "लए उपिUथत सदU य% म< से अv यK का चनुाव करेगा; 

(ग) भारत सरकार, मानव संसाधन !वकास म_ंालय, उw चतर "शKा !वभाग के स
चव इस आयोग के महास
चव ह%गे 

और इस आयोग के काय| के सव.काय. �भार� बने रह<गे। 

(घ) उw चतर "शKा !वभाग म< यूनेU को का काय. देखने वाले संयुj त स
चव इस आयोग के उप-महास
चव ह%गे और 

महास
चव क) अनपुिUथ�त म< आयोग के काय. के सव.काय. �भार� के kप म< काय. कर<गे। 

(ड.) मानव संसाधन !वकास म_ंालय ने �नदेशक/उप-स
चव (आईएनसी) को आयोग के स
चव के kप म< ना"मत /कया 

है।  

ख. सदU यगण 

इस आयोग के पांच उप-आयोग ह%गे िजनके सदU य इस �कार ह%गे:—— 

"शKा उप-आयोग 

संU था�नक सदU य 

1. अv यK, !वW व!वhयालय अनुदान आयोग (यजूीसी), बहादरुशाह जफर माग., नई �द� ल�-110002 

2. अv यK, अ}खल भारतीय तकनीक) "शKा पSरषद (एआईसीट�ई), ने� शन मंडेला माग., वसंत कंुज, नई �द� ल�-

110070 
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3. स
चव, U कूल "शKा एवं साKरता !वभाग, मानव संसाधन !वकास म_ंालय, शाU _ी भवन, नई �द� ल� - 110001  

4. अv यK, के$ ~�य माv य"मक "शKा बोड. (सीबीएसई), "शKा क< ~-2, सामुदा�यक क< ~, �ीत !वहार, नई �द� ल�, �द� ल�-

110092 

5. �नदेशक, रा� ��य "शKा अनुसंधान एवं �"शKण पSरषद (एनसीईआरट�), Jी अर!वदंो माग., नई �द� ल�। 

6. अv यK, रा� ��य "शKक "शKा पSरषद (एनसीट�ई) जी-7, सेj टर-10 hवारका, नई �द� ल�-110075  

7. अv यK, रा� ��य �> यायन बोड. (एनबीए), एनबीसीसी � लेस, ईU ट टॉवर, चौथा तल, भी� म !पतामह माग., �ग�त 

!वहार, नई �द� ल�-110003 

8. �नदेशक, रा� ��य �माणन एवं �> यायन पSरषद (एनएएसी), पीओ बॉj स नं. 1075, नगरभावी, एनएलएसआईयू के 

सामने, ब<गलौर- 560072 

9. महास
चव और सदU य-स
चव, भारतीय !वW व!वhयालय संघ (एआईयू), एआईयू हाउस, 16 काe रेड, इं~जीत गु� ता 

माग. (कोटला माग.) नई �द� ल�-110002  

10. �नदेशक, क< ~�य �हदं� सUंथान, �हदं� सUं थान माग., आगरा-282005  

वैयिjतक सदU य 

1. डॉ. मंजुल भाग.व, ग}णत !वभाग, !�संटन यू�नव"स.ट�, यू.एस.ए. 

2. �ो. आ�द>य शाU_ी, कुलप�त, वनUथल� !वhयापीठ, राजUथान। 

3.  �ो. एससी बागड़ी, �ोफेसर, पय.टन !वभाग, हेमवती नदंन बहुगुणा गढ़वाल !वWव!वhयालय, माधी चौरस नोड, 

उ> तराखंड़-249161 

4.  �ो. अशोक "म>तल, कुलप�त, लवल� � यवसा�यक !वWव!वhयालय, व� ड. �ेड स<टर, 5-7, बाबर रोड, बारखबंा,  

नई �द� ल�-110001 

5.  डॉ. मह<~ �साद, �नदेशक, "शKा "ओ" शोध !वWव!वhयालय, भुवनेWवर 

6.  डॉ. भीमराया मे_ी, �नदेशक, आईआईएम �त�
चराप�ल�, �थम �नवा.
चत भारतीय उपाvयK, ए"शया पै"स/फक 

�डवीजन, �डसीजन साइंसजे इंUट�Yयटू, (डीएसआई), �यूUटन, टेjसास, यूएसए । 

7.  �ो. पाथ. च:वतV, पूव. �नदेशक, भारतीय �ौhयो
गक) सUंथान (आईआईट�), खड़गपुर। 

8.  डॉ. !वनय सह�बुF,े अvयK, भारतीय साUंकृ�तक संबंध पSरषद, आजाद भवन रोड, आईपी एU टेट, नई �द� ल�-

110002 

9.  �ो. के. रामच~ंन, सलाहकार, रा���य शxैKक योजना और �शासन संUथान (NIEPA)। 

10.  Jी मनोज कुमार, मुyय �बंध �नदेशक, एडसीआईएल (इं�डया) "ल.। 

�ाकृ�तक !वgान उप-आयोग 

संUथागत सदUय 

1. स
चव, !वgान एवं �ौhयो
गक) !वभाग, �ौhयो
गक) भवन, $ य ूमहरौल� रोड, नई �द�ल�। 

2. स
चव, डीएसआईआर सह-महा�नदेशक, वैgा�नक और औhयो
गक अनुसंधान पSरषद (सीएसआईआर), अनुसंधान 

भवन, रफ) माग., नई �द� ल�। 

3. स
चव, जैव �ौhयो
गक) !वभाग, tलॉक नबंर 2, सीजीओ कॉe�लेjस, लोधी रोड, नई �द�ल�। 

4. स
चव, पmृवी !वgान म_ंालय, महासागर भवन, सीजीओ कॉe�लेjस, लोधी रोड, नई �द�ल�। 
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5. स
चव, UवाUmय अनसुंधान !वभाग सह-महा�नदेशक, भारतीय 
च/क>सा पSरषद अनुसंधान, अंसार� नगर,  

पीबी नं 4911, नई �द�ल�। 

6. स
चव, जल संसाधन मं_ालय, Jम शिjत भवन, रफ) माग., नई �द�ल�। 

7. स
चव, पया.वरण और वन म_ंालय, इं�दरा पया.वरण भवन, अल�गंज, जोरबाग रोड, नई �द�ल� - 110003  

8. अvयK, रा���य कौशल !वकास एज<सी (एनएसडीए), कौशल भवन, बी-2, पूसा रोड, मे�ो !पलर नं. 95,  

नई �द�ल� – 110005 

9. स
चव, !वgान और इंजी�नयSरगं अनुसंधान बोड. (एसईआरबी), 5 एवं 5 ए, लोअर *ाउंड �लोर, वसंत Ujवायर 

मॉल, सेjटर - बी, पॉकेट -5, वसंत कंुज, नई �द�ल� - 110 070 

10. अvयK, रा���य नवाचार पSरषद, नी�त भवन, संसद माग., नई �द�ल� - 110001 

वैयिjतक सदUय 

1. �ो. !वनोद के. "सहं, ( पBJी), रसायन !वभाग, आईआईट� कानपुर -208016 

2. डॉ. जय पाल "म>तल, (पB Jी), आईआईट� मुबंई के ��ति�ठत �ोफेसर और भाभा परमाणु अनुसधंान क< ~ के डीएई 

राजा रम$ना फेलो 11-B, रो�हणी कॉप, हाउ"सगं सोसाइट�, सेjटर-9-ए, वाशी, नवी मुबंई -400703. 

3.  �ो. चं�~मा शाहा, �नदेशक, रा� ��य को"शका सUं थान, अ�णा आसफ अल� माग., नई �द�ल�। 

4.  डॉ. मधु द�xKत, ट�एचएसट�आई नेशनल चेयर, एनसीआर बायोटेक साइंस jलUटर, 3 माइलUटोन, फर�दाबाद-

गुड़गावं एjस�ेसवे, फर�दाबाद, हSरयाणा -121001 

5.  �ो. एसजी ढांडे, ( पBJी ), अvयK, नेशनल इंUट�Yयूट ऑफ टेjनोलॉजी �द�ल�, सेjटर ए-7, इंUट�Yयूशनल एSरया, 

स>यवाद� राजा हर�श च~ं हॉिUपटल के पास, नरेला , �द�ल�-110040 (पुणे पता: 58, tयूना म%टे, पंचवट�, पाषाण, 

पुणे 411008)।  

6.  डॉ. शैलेश नायक, पूव. स
चव, पmृवी !वgान म_ंालय और पूव., अvयK, आई एस आर ओ, ट� ई आर आई Uकूल 

ऑफ एडवांस Uटडीज, �लॉट नबंर 10, वसंतकंुज इंUट�Yयशूनल एSरया, वसंतकंुज, इंUट�Yयशूनल एSरया, नई �द�ल�, 

�द�ल� 110070 

7.  Jी ट�वी जयन, सी�नयर उप-संपादक, द �हदं ूzबजनेस लाइन, 1/5 आईएनएस zबि�डंग, रफ) माग., नई �द�ल�-110001. 

8. �ो.सघं"म_ बंधोपाvयाय, �नदेशक, भारतीय सांिyयक) सUंथान, मशीन इंटे"लज<स यू�नट, 203 बीट� रोड,  

कोलकाता 700108, पिWचम बंगाल, भारत। 

9. �ो. एस. के. JीवाUतव, वाइस चासंलर, पूवE>तर पव.तीय !वWव!वhयालय, "शलांग-793022. 

10. �ो. अ�नल कुमार गु�ता, !विज�टगं सकंाय, भारतीय �बंध सUंथान, वU_पुर, अहमदाबाद-380015. 

उप - सUंकृ�त पर आयोग 

संUथागत सदUय 

1. स
चव (सUं कृ�त), संUकृ�त म_ंालय, शाU_ी भवन, नई �द�ल�। 

2. महा�नदेशक, भारतीय पुरात>व सव�Kण, जनपथ, नई �द�ल�। 

3. स
चव, सगंीत नाटक अकादमी, रवी~ं भवन, /फरोज़ शाह रोड, नई �द�ल�। 

4. स
चव, ल"लत कला अकादमी, रवीं~ भवन, /फरोज़ शाह रोड, नई �द�ल�। 

5. स
चव, सा�ह>य अकादमी, रवीं~ भवन, /फरोज़ शाह रोड, नई �द�ल�। 

6. �नदेशक, रा� ��य नाYय !वhयालय, बहावलपुर हाऊस, भगवान दास रोड, नई �द�ल�। 

7. सदUय-स
चव, इं�दरा गांधी रा���य कला के$~, जनपथ, नई �द�ल�। 
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8. �नदेशक, रा���य पुUतकालय, बेलवेडीर, कोलकाता - 700027 

9. �नदेशक, सलारजंग सं*हालय, हैदराबाद-500002 

10. �नदेशक, खदुाबyश ओSरएंटल पिtलक लाइ�ेर�, पटना- 800004 

वैयिjतक सदUय 

1. Jी राजन "मJा, �y यात गायक, U वरांगन 2/53, रमेश नगर, नई �द�ल� - 110015 

2. डॉ. सोनल मान"सहं, भारतीय शाU _ीय न>ृ यागंना, कोSरयो*ाफर, डी-295, �थम तल, �डफ< स कॉलोनी, नई �द� ल�-

110024 

3. Jी रमेश च$ ~ अरोड़ा, 49, पूवV माग., �थम तल, आरएचएस, वसतं !वहार, नई �द�ल�-110057 

4. Jी बी.पी. खंडलेवाल, पूव. कुलप�त और अvयK, सीबीएसई, 4503-ए ट� एस-2 सेjटर 50, नोएडा। 

5. z�गे�डयर (डॉ.) राजबहादरु शमा., पूव. सै�नक पSरषद, 1177, सेjटर 37, नोएडा 201 303 

6. Jी "शवराज वी. पा�टल, भारत के पूव. $यायाधीश, 3, सफदरजंग लेन, नई �द�ल�। 

7. डॉ. एस.एल. भैर� पा, �y यात लेखक, gानपीठ पुरU कार �ा� तकता., 100, कुवेeपु नगर, मैसरू-570023. 

8. Jी ट�.एन. शषेगोपालन, �yयात गायक, 35, �िjमणी U��ट, वेUट माeबलम, पिWचम चे$नई-600033 

9. Jीमती मा"लनी अवUथी, �yयात लोक कलाकार, 1/112 !वजय खडं, गोमती नगर, लखनऊ –226010  

10. Jी यशवंत देशमुख, �yयात प_कार, बी 2001, एपेjस अका"सया वैल�, सेjटर 3, वैशाल�, गािजयाबाद,  

यूपी - 201010,  

सामािजक !वgान पर उप आयोग 

संUथागत सदUय: 

1. अv यK, भारतीय समाज !वgान अनुसधंान पSरषद (आईसीएसएसआर), अkणा आसफ अल� माग., नई �द� ल�-110067 

2. अv यK, भारतीय ऐ�तहा"सक अनुसंधान पSरषद (आईसीएचआर), 35, /फरोज़शाह रोड, नई �द� ल�-110001 

3. अvयK, भारतीय दश.न अनसुंधान पSरषद (आईसीपीआर, 36, तुगलकाबाद साUं था�नक Kे_, ब_ा अUपताल के 

�नकट, तुगलकाबाद, नई �द�ल�–110062 

4 �नदेशक, औhयो
गक !वकास अvययन संUथान (आईएसआईडी), पोU ट बॉj स नंबर 7513, 4, सांU था�नक K_े, 

वसंत कंुज, नई �द�ल�-110070 

5. �नदेशक, सामािजक एवं आ
थ.क पSरवत.न संU थान, (आईएसईसी) नगरभावी, ब<गलुk-560072 

6. �नदेशक, भारतीय आ
थ.क !वकास सUंथान, (आईईजी), !वWव!वhयालय ए$jलेव, �द�ल� !वWव!वhयालय,  

उ>तर� पSरसर, नई �द�ल�। 

7. �नदेशक, साव.ज�नक उhयम संUथान, (आईपीई), ओसम�नया !वWव!वhयालय पSरसर, हैदराबाद-500007,  

आं� �देश। 

8. �नदेशक, मvय �देश सामािजक !वgान अनसुंधान सUंथान, (एमपीआईएसएसआर), 6, भरतपुर� �शास�नक K_े, 

उbजैन-456010 

9. �नदेशक, !ववेकानदं सUंकृ�त क< ~ सUंथान, (वीकेआईसी) एमजी रोड, Sरवर साइड, उज़ानबाजार, असम -7801 

10. �नदेशक, भारतीय उ$नत अvययन सUंथान, रा��प�त �नवास, "शमला -171005, "शमला 

वैयिjतक सदU य  

1. �ो डी. के. नौSरयाल, �ोफेसर, मान!वक) और सामािजक !वgान !वभाग, आईआईट� �ड़क), �ड़क) -247667, 

उ>तराखंड के पूव. कुलप�त, कुमाऊं !वWव!वhयालय, नैनीताल । फ़ोन नंबर (काया..) 01332-285387, (आ.) 01332-

285258 ई-मेल-आईडी: dk_nauriyal@yahoo.com 
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2. �ो. गोपा कुमार, कुलप�त, केरल कासरगोड के$ ~�य !वWव!वhयालय, 671316, केरल। फोन: (का) 0467-2323400 

(आ) 0467-2323402, ईमेल आईडी: ps2vccukerala@gmail.com 

3. �ो. एन.के. तनेजा, कुलप�त, चौधर� चरण "सहं !वWव!वhयालय, मेरठ -250004, उ>तर �देश, (का) 0212-

2760554, 2760551, ईमेल आईडी: vc@ccsuniversity.ac.in  

4. �ो. वीके म�हो_ा, सदUय स
चव, भारतीय सामािजक !वgान अनुसंधान पSरषद (आईसीएसएसआर), अ�णा आ"सफ 

अल� माग., नई �द�ल�- (का) 011-26742059, 26741833 मो: 09899076020 ई-मेल आईडी: ms@icssr.org 

5. �ो. गीता धरमपाल, डीन Sरसच. गांधी Sरसच. फाउंडशेन, गांधी तीथ., जैन �ह�स, पीओ बॉjस 118, जलगावँ 

425001, महारा��, मोबाइल: + 91-9112203468, ईमेल आईडी- : gitadh@gmail.com  

6. �ो. (डॉ.) रास zबहार� �साद "सहं, कुलप�त, पटना !वWव!वhयालय, पटना, (का) 0612-2670352, ईमेल आईडी: 

vc@patnauniversity.ac.in 

7. �ो. अ"मता "सहं, �ोफेसर, स<टर फॉर द Uटडी ऑफ लॉ एंड गवन¬स, चेयरपस.न, U पेशल स<टर फॉर �डजाUटर Sरसच. 

जवाहरलाल नेहk !वWव!वhयालय, नया मु�नरका रोड, नई �द�ल�-110067, मोबाइल: + 91-991070904, 

काया.लय: + 91-11-26704761, ईमेल आईडी: amita.singh3@gmail.com 

8. डॉ. अ�नबा.न गांगुल�, �नदेशक, डॉ. Wयामा �साद मुकजV अनुसधंान फाउंडशेन, 9 अशोक रोड, नई �द�ल� -110001 

(का) 011-23,005,850 ईमेल आईडी: office@spmrf.org 

9. Jी शिjत "स$हा, �नदेशक, नेहk Uमारक सं*हालय और पुUतकालय, तीन मू�त. भवन, तीन मू�त. माग., नई �द�ल� 

110011 (का) 011-23015333 ईमेल आईडी: director.nmml@gov.in  

10. �ो. एच.सी.एस राठौर, कुलप�त, दxKण zबहार क< ~�य !वWव!वhयालय, एसएच -7, गया-पंचनपुर रोड, गाँव- करहर, 

पोUट-फतेहपुर, पी.एस- टेकर�, िजला -गया (zबहार) !पन -824236 (का.) 91- 631-2229501, ईमेल आईडी: 

vc@cub.ac.in 

जन संचार उप आयोग 

संUथागत सदUय 

1. स
चव, सूचना एवं �सारण म_ंालय, शाU _ी भवन, नई �द� ल�। 

2. सीईओ, �सार भारती, पीट�आई zबि�डगं, संसद माग., नई �द� ल�। 

3. अपर स
चव, सूचना एवं �सारण मं_ालय, शाU _ी भवन, नई �द� ल�। 

4. अपर स
चव एवं !व> तीय सलाहकार, सचूना एवं �सारण म_ंालय, शाU _ी भवन, नई �द� ल� ।  

5. �धान महा�नदेशक (एमएंडसी), �ेस सचूना t यरूो, शाU _ी भवन, नई �द� ल�। 

6. महा�नदेशक, t यूरो ऑफ आउटर�च एंड कंयू�नकेशन, सूचना भवन, नई �द� ल� । 

7. महा�नदेशक, भारतीय जनसंचार संU थान, जेएनयू पSरसर, नई �द� ल�। 

8. महा�नदेशक, आकशवाणी, �सार भारती भवन, कॉपर�नj स माग., नई �द� ल�-110001  

9.   महा�नदेशक, दरूदश.न (समाचार), दरूदश.न भवन, कॉपर�नj स माग., नई �द� ल�-110001 

10. �नदेशक, भारतीय /फ� म एवं टे"ल!वजन संU थान, लॉ कॉलेज रोड, पुणे-411004 

वैयिjतक सदU य 

1.  Jी नील ूरंजन, दै�नक जागरण। 

2.  Jी. सजंीव चोपड़ा, पीट�आई ($यूज एज<सी इंिPलश)। 

3.  सुJी Uम�ृत काक रामचं~न, �हदंUुतान टाइeस । 

4.  Jी अनपू शमा., �हदंUुतान समाचार (समाचार एज<सी �हदं�) । 
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5.  Jी सदं�पन, जनम ट�वी। 

6.  Jी /कंजल "मJा, ट�वी 9 गुजराती। 

7.  Jी जगद�श उपासने, Uवत_ं प_कार। 

8.  Jी टेकचदं सोनवणे, लोकमत। 

9.  Jी मनोज मेनन, मातभूृ"म।   

10.  सुJी �ेरणा क�टयार, इकोनॉ"मक टाइeस।  

3. स"म�तयां: 

अv यK ऐसे !वशषे उcWे य% के "लए, िज$ ह< वह आवW यक समझ,े आयोग क) स"म�तया ं �नयुj त कर सकत ेहu। अv यK 

hवारा ऐसी स"म�तय% के सबंंध म< संघटन, !वचाराथ. !वषय, काया.लय शत| और अ$ य t यौर% का �नधा.रण �> येक मामले म< 

अलग-अलग /कया जाएगा। 

4. काय.: 

आयोग के �नe न"ल}खत काय. हu: 

क) भारत गणराb य के लोग% के बीच यूनेU को के ल° य% और उcेW य% क) समझ को बढ़ावा देना; 

ख) भारत सरकार तथा "शKा, !वgान, संचार और संU कृ�त को आगे बढ़ाने के "लए काय. कर रह� संU थाओं के बीच एक 

सeपक.  एज<सी के kप म< काय. करना;  

(ग) यूनेU को के मामल% से संबं
धत सरकार� !वभाग% सेवाओ,ं संगठन% और संU थाओं के साथ यूनेU को अ
धकार K_े के भीतर 

सहयोग करना; 

(घ) यूनेU को-काय.:म तैयार करने और उ$ ह< काया.ि$वत करने म< रा� ��य, सरकार� तथा गैर-सरकार� सUं थाओ ंऔर अनेक 

वैयिjतक% क) भागीदार� �ो> सा�हत करना ता/क यूनेU को के "लए सभी बौ!Fक, वैgा�नक, कला> मक अथवा �शास�नक 

सहायता सु�निWचत क) जा सके  िजसक) यनूेU को को आवW यकता होती है। 

(ड.) "शKा, !वgान, संU कृ�त तथा सचंार K_े म< !वशषे kप से सयंुj त ��तपादन तथा काय.:म-�न� पादन के माv यम से 

यूनेU को के Kे_ीय काया.लय% तथा के$ ~% के साथ Kे_ीय, उप-K_ेीय और �hपKीय सहयोग पर रा� ��य ए"शया �शांत 

आयोग के साथ सहयोग करना;  

(च) यूनेU को के उcेW य%, काय.:म% और काय.कलाप% से सबंं
धत सूचना का �सार करना और इनम< जनk
च को �ो> सा�हत करने 

के �यास करना; और  

(छ) यूनेU को से संबं
धत मामल% पर भारत सरकार को सलाह देना। 

5. वैयिjतक सदU य% का सेवा काल चार वष. होगा। तथा!प, भारत सरकार, इस आयोग को चार वष. से पहले भगं कर सकती है 

और इसे पुनग.�ठत कर सकती है अथवा चार वष. का सवेाकाल समा� त होने पर आयोग का पुनग.ठन होने तक वैयिjतक सदU य% का 

काय.काल बढ़ा सकती है।  

6. य�द आयोग भगं नह� ं/कया जाता है अथवा चार वष. का काल पूरा होने से पहले सरकार hवारा इसका पुनग.ठन नह�ं /कया 

जाता है अथवा आयोग के पुनग.ठन को लिeबत रखते हुए सेवा काल नह�ं बढ़ाया जाता तो सUं था�नक सदU य% का सेवाकाल चार वष. का 

होगा। 

7. �> येक सUं था�नक सदU य को आयोग अथवा उप-आयोग जैसा भी मामला हो, क) बैठक म< एक ��त�न
ध भेजने का अ
धकार 

होगा। ऐसे ��त�न
ध !वचार-!वमश. म< �हU सा लेग< और उ$ ह< वोट डालने का अ
धकार भी होगा।  

8. रा� �प�त /कसी !वशेष उcेW य के "लए आयोग म< अ�तSरj त सदU य% को सहयोिजत करने अथवा आयोग अथवा इसक) 

स"म�तय% क) /कसी बैठक के "लए !वशेषg आमंz_त करने का �नदेश दे सकते हu।  

9. �> येक उप-आयोग अपना अv यK, उपाv यK और सe पक. कता. U वय ंचनुेगा जो अपने पद पर एक वष. क) अव
ध के "लए 

काय. करेगा।  
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10. म>ृ यु, लe बी बीमार�, > यागप_ अथवा /कसी कारण से हु± Sरिjतय% को सेवाकाल क) शषे अव
ध के "लए ह� भरा जाएगा।  

11. बैठक< : �> येक उप-आयोग और आयोग, जब भी आवW यक हो, बैठक<  बुलाएंगे।  

12. या_ा भ> ता और दै�नक भ> ता: 

आयोग के वैयिjतक सदU य जो /कसी सरकार, मं_ालय/!वभाग/ अध.-सरकार� संगठन/भारत सरकार के /कसी 

मं_ालय/!वभाग hवारा �ायोिजत अथवा U था!पत U वाय> त संगठन म< काय. नह�ं कर रहे हu; के या_ा और दै�नक भ> ते का � यय 

भारतीय रा� ��य यूनेU को सहयोग आयोग क) �न
ध से पूरा /कया जाएगा। अ$ य सभी वैयिjतक और सUं था�नक सदU य% के या_ा 

और दै�नक भ> त ेका � यय उस म_ंालय/!वभाग/संगठन से पूरा /कया जाएगा िजनसे वे सबंF हu। 

13. स
चवालय और आयोग के काय.कलाप% के "लए �न
ध उw चतर "शKा !वभाग, मानव संसाधन !वकास म_ंालय hवारा �दान 

क) जाएगी। 

नीता �साद 

संयुjत स
चव 

रेल म_ंालय 

(रेलवे बोड.) 

नई �द� ल�, �दनाकं 20 जनवर� 2020 

सकं�प 

सं. �हदं�/स"म�त/2019/38/2——नई लोक सभा गठन के फलUववkप संसद�य काय. म_ंालय एवं संसद�य राजभाषा स"म�त से नए 

नाम �ा�त होने के पWचात सशंो
धत रेलवे �हदं� सलाहकार स"म�त का वत.मान Uवkप �नeनानुसार होगा:— 

1.  गठन 

1.  रेल म_ंी अv यK 

2.  रेल राb य म_ंी  उपाv यK 

संसद�य काय. मं_ालय hवारा ना"मत सदUय 

3.  Jी हर�श h!ववेद�, संसद सदUय, (लोक सभा) 

(i) ते"लयाजोत,  पोU ट ऑ/फस – क> या, बU ती,   

     उ> तर �देश-272302. 

(ii) tलाक- ए, बी-4, ओ�ड एम. एस. �लैYस,  

     बी. के. एस.  माग., नई �द�ल�-110001 

सदUय 

4.  Jीमती वीणा देवी, संसद सदUय, (लोक सभा)  

(i) 123, वेUटन. कोट., एनेjसी, नई �द�ल� - 110001 

(ii) *ाम पोUट – दाऊदपुर, थाना - पाk, िजला- मजु�फरपुर, zबहार-843107   

सदUय 

5.  Jी नारायण लाल पंचाSरया, संसद सदUय, (राbय सभा) 

(i) �लाट न.ं 12, म>ृयंजय पवाता, सी-5 वीं रोड,  

जोधपुर, राजUथान-342006 

(ii) 503, डॉ. बी. डी. माग., ��मपु_, नई �द�ल�- 110001. 

सदUय 

6.  Jी अ}खलेश �साद "सहं, ससंद सदU य, (राb य सभा) 

(i) 11, तालकटोरा रोड, नई �द�ल�-110001 

(i)  28, पाटल�पु_ कालोनी, पटना, zबहार-800013 

सदUय 

 

 

संसद�य राजभाषा स"म�त hवारा ना"मत सदUय 

7.  �ो. र�ता बहुगुणा जोशी, ससंद सदU य, (लोक सभा) 

(i) 9, वेU टन. कोट., नई �द�ल�-110001 

(ii) 20, "मटंो रोड, �यागराज, उ> तर �देश-211001  

सदUय 
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8.  Jी मनोज �तवार�, संसद सदUय, (लोक सभा) 

(i) 159, नॉथ. एवे$य,ू नई �द�ल� -110001 

(ii) �लटै नं. 1603/1604, "शव शिjत अपाट.मे$ट, 

   संुदरवन, अंधेर� पिWचम, मुंबई, महारा�� – 400053 

सदUय 

 

 

रा� �भाषा �चार स"म�त, वधा. hवारा ना"मत सदUय 

9.  Jी सयू.वंशी चौधर� 

(i) अvयK, रा� �भाषा �चार स"म�त, वधा.,     

   पो. �ह$द� नगर, वधा. (महारा��), 442003. 

सदU य 

 

 

के$ ~�य स
चवालय �हदं� पSरषद के सदUय 

10.  Jी अ"मताभ खरे 

(i) �धान, के$~�य स
चवालय �हदं� पSरषद,  

एjस वाई-68, सरोिजनी नगर, नई �द�ल�-110023 

सदU य 

 

 

रेल मं_ालय hवारा ना"मत गैर-सरकार� सदUय 

11.  �ो. एम.एल. नर"सeहा मू�त . 

(i) �ो. अhवैत वेदांत, रा���य सUंकृत !वhयापीठ,  

    �त�प�त-517507 

सदU य 

 

 

12.  डॉ.(�ो.) �भु नारायण "मJ 

(i) पी-2, !वWव!वhयालय आवास, खंडवा रोड,  

   इंदौर-452001  

(ii) !वभागाvयK, अथ.शाU_ अvययन शाला, देवी अ�ह�या !वWव!वhयालय,  

   इंदौर-452001.  

सदU य 

 

 

13.  Jी गजे$~ सोलकं) 

(i) 97 ए, यू. एrड. वी. tलॉक, शाल�मार बाग, 

   नई �द�ल�-110088 

सदU य 

 

 

14.  Jीमती मीना चौबे 

(i) एस. एच. 3/55, आनदं नगर, नवलपुर, 

   न�ट�नयादाई, "शवपुर, वाराणसी-221003 

सदU य 

राजभाषा !वभाग, गहृ मं_ालय hवारा ना"मत सदUय 

15.  डॉ. शीना एपन, वाय"लराकाठ 

(i) म.नं. 2, अलफ%स "मडोज, थेjकरमाला, 

 पो. ऑ. कोजनचेर� (केरल)-689654 

सदU य 

16.  Jी स
चन �साद शमा.  

(i) �लॉट नं. 3, सीता राम कॉलोनी, तार% क) कंूट, 

    सयू.नगर, जयपुर, राजUथान-302011  

सदU य 

17.  सुJी रेखा टंडन 

(i) म.नं. 29, tलॉक न.ं 3,4 व 5, गावं-लोहाk,  

   तहसील–लोहाk, िजला-"भवानी (हSरयाणा)-127201  

सदU य 

सरकार� सदUय 

18.  अvयK, रेलवे बोड. सदUय 

19.  !व>त आयुj त, रेल< सदUय 

20.  सदU य का"म.क, रेलवे बोड. सदUय 
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21.  सदU य यातायात, रेलवे बोड. सदU य 

22.  सदU य इंजी�नयर�, रेलवे बोड. सदU य 

23.  सदU य चल U टॉक, रेलवे बोड. सदU य 

24.  सदU य कष.ण, रेलवे बोड. सदU य 

25.  सदU य साम*ी �बंधन, रेलवे बोड. सदU य 

26.  सदU य "सगनल एवं दरूसचंार, रेलवे बोड. सदU य 

27.  स
चव, राजभाषा !वभाग, गहृ मं_ालय सदU य 

28.  राजभाषा !वभाग, गहृ मं_ालय का एक और ��त�न
ध  सदU य 

29.  स
चव, रेलवे बोड. सदU य 

30.  �नदेशक, राजभाषा, रेलवे बोड. सदU य स
चव 

�दनाकं 17.10.2018 को जार� समसyंयक संक�प म< द� गई अ$य शत¬ अपSरव�त .त रह<गी। 

आदेश 

यह आदेश �दया जाता है /क इस सकं�प क) एक-एक ��त, �धानमं_ी काया.लय, मंz_मडंल स
चवालय, संसद�य काय. मं_ालय, 

लोक सभा तथा राbयर सभा स
चवालय और भारत सरकार के सभी मं_ालय% तथा !वभाग% को भेज द� जाए। 

यह भी आदेश �दया जाता है /क सव.साधारण क) सचूना के "लए यह सकं�प भारत के राजप_ म< �का"शत /कया जाए। 

एस. के. "मJा 

स
चव 

———————————— 
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PRESIDENT’S SECRETARIAT 

New Delhi, the 4th February 2020 

No. 02-Pres/2020—The President has been pleased to determine the following Order of Precedence of wearing of 

various medals and decorations.  This supersedes Notification No. 106-Pres/2004, dated the 19th July, 2004 issued from this 

Secretariat :— 

1. Bharat Ratna 

2. Param Vir Chakra 

3. Ashoka Chakra 

4. Padma Vibhushan 

5. Padma Bhushan 

6. Sarvottam Yudh Seva Medal 

7. Param Vishisht Seva Medal 

8. Maha Vir Chakra 

9. Kirti Chakra 

10. Padma Shri 

11. Sarvottam Jeevan Raksha Padak 

12. Uttam Yudh  Seva Medal 

13. Ati Vishisht Seva Medal 

14. Vir Chakra 

15. Shaurya Chakra 

16. President’s Police and Fire Services Medal for gallantry 

17. President’s Police Medal for gallantry 

18. President’s Fire Services Medal for gallantry 

19. President’s Correctional Service Medal for gallantry 

20. President’s Home Guards and Civil Defence Medal for gallantry 

21. Yudh Seva Medal 

22. Sena / Nao Sena / Vayu Sena Medal 

23. Vishisht Seva Medal 

24. Police Medal for gallantry 

24 A  President’s Tatrakshak Medal      

25. Fire Services Medal for gallantry 

26. Correctional Service Medal for gallantry 

27. Home Guards and Civil Defence Medal for gallantry 

28. Uttam Jeevan Raksha Padak 

29. Parakram Padak 

29 A   Tatrakshak Medal  

30. General Service Medal – 1947 

31. Samanya Seva Medal – 1965 

32. Special Service Medal 

33. Samar Seva Star – 1965 
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34. Poorvi Star 

35. Paschimi Star 

36. OP Vijay Star 

37. Saichen Glacier Medal 

38. Raksha Medal – 1965 

39. Sangram Medal 

40. OP Vijay Medal 

41. Sainya Seva Medal 

42. High Altitude Medal 

43. Police (Antrik Suraksha Seva) Padak 

44. Police (Special Duty) Medal – 1962 

45. Videsh Seva Medal 

46. President’s Police and Fire Services Medal for distinguished service 

47. President’s Police Medal for distinguished service 

48. President’s Fire Services Medal for distinguished service 

49. President’s Correctional Service Medal for distinguished service 

50. President’s Home Guards and Civil Defence Medal for distinguished service 

51. Meritorious Service Medal 

52. Long Service and Good Conduct Medal 

53. Police Medal for meritorious service 

54. Fire Services Medal for meritorious Service 

55. Correctional Service Medal for meritorious Service 

56. Home Guards and Civil Defence Medal for meritorious Service 

57. Jeevan Raksha Padak 

58. Territorial Army Decoration 

59. Territorial Army Medal 

60. Indian Independence Medal – 1947 

61. Independence Medal – 1950 

62. 50th Anniversary of Independence Medal 

63. 25th Independence Anniversary Medal 

63 A   Coast Guard Silver Jubilee Medal  

64. 30 Years Long Service Medal 

65. 20 Years Long Service Medal 

65A    20 Years Coast Guard Service Medal 

66. 09 Years Long Service Medal 

66 A   09 Years Coast Guard Service Medal 

67. Commonwealth Awards 

68. Other Awards 

P. PRAVEEN SIDDHARTH 

Officer on Special Duty 
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MINISTRY OF AYUSH 

New Delhi-110023, the 16th December 2019 

RESOLUTION 

No. V-12015/01/2014-EP(IM-2)— Government of India has decided to establish National Institute of Sowa-Rigpa 

(NISR), Leh, Union Territory of Ladakh with the objective of bringing a valid and useful synergy between Traditional 

Wisdom of Sowa-Rigpa and modern science, tools and technology.  

2. Sowa-Rigpa is a Traditional Medical system of the Himalayan belt in India. It has been popularly practiced in 

Sikkim, Arunachal Pradesh, Darjeeling (West Bengal), Himachal Pradesh, Union Territory of Ladakh and now all over India. 

The setting up of the National Institute of Sowa-Rigpa would provide an impetus for the revival of Sowa-Rigpa in the Indian 

Sub-continent. The Institute will also provide opportunities for students of Sowa-Rigpa not only in India but also from other 

countries. 

3. The Institute will be an autonomous National Institute under Ministry of AYUSH with the mandate to undertake 

interdisciplinary education and research programmes in Sowa-Rigpa in collaboration with premier national and international 

Institutes and facilitate integration of different systems of medicine. The Institute will be a registered society under the 

Societies Registration Act.  

4. This will facilitate quality education, scientific validation, quality control & standardization and safety evaluation 

of Sowa-Rigpa products, standardized Sowa-Rigpa based tertiary health delivery and to promote interdisciplinary research & 

education of Sowa-Rigpa at undergraduate, postgraduate and postdoctoral levels. 

5. The National Institute of Sowa-Rigpa would identify the best Sowa-Rigpa treatment – including their standard 

procedures-within the framework of traditional Sowa-Rigpa principle and possible co-relation with bio-molecular western 

medicine in providing health care facilities to the general public. 

6. After setting up of NISR, the synergy among the existing Sowa-Rigpa Institutions – Central University of Tibetan 

Studies. Sarnath, Varanasi and Central Institute of Buddhist Studies, Leh, Union Territory of Ladakh. which are under the 

administrative control of Ministry of Culture and NISR will be established.  

7. The Institute would function under the supervision and control of the Governing Body, whose chairman will be 

the Hon’ble Minister of AYUSH.  

O R D E R 

ORDERED that the Resolution be published in the Gazette of India  

ORDERED also that a copy of the Resolution be communicated to all the Ministries and Departments of the 

Government of India, State Governments, Union Territories Administrations and all other concerned. 

P.N. RANJIT KUMAR 

Joint Secretary 

MINISTRY OF HUMAN RESOURCE DEVELOPMENT 

(DEPARTMENT OF HIGHER EDUCATION) 

New Delhi, the 21st January 2020 

RE - CONSTITUTION OF THE INDIAN NATIONAL COMMISSION FOR  

COOPERATION WITH UNESCO (INCCU) 

No. 22-1/2019-INC—Being a member, of the United Nations Educational, Scientific and Cultural Organisation 

(UNESCO), a specialised agency of the United Nations, since its inception in 1946, the Government of India established an 

interim Indian National Commission for Cooperation with UNESCO (hereinafter referred to as the Commission) in 1949 

which was replaced by a permanent Commission in 1951. Since, then it has been reconstituted from time to time. 

2. In accordance with the provisions of Government of India Resolution No. 13-5/80-INC dated November 24, 1981 

as amended vide Resolution No. 13-1/88-INC dated 17.11.1988 and Notification No. 5-37/98-INC dated 3rd April, 2001, the 

Commission is reconstituted as under :— 

A. Office bearers : 

(a) The Minister of Human Resource Development shall be the President of the Commission. She/He shall 

preside over the meetings of the Commission. 

(b) India’s designated member on the Executive Board of UNESCO and Permanent Representative of India 

to UNESCO will be permanent invitees to the meetings of the Commission. India’s designated member 

on the Executive Board of UNESCO shall chair the meetings of the Commission in the absence of the 
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President of the Commission. In the absence of both the President and India’s designated member on the 

Executive Board, the Commission shall elect a Chairman from among the members present to preside 

over each meeting; 

(c) The Secretary to the Government of India in the Department of Higher Education, Ministry of Human 

Resource Development shall be the Secretary General of the Commission and shall remain in over-all 

charge of the work of the Commission; 

(d) The Joint Secretary dealing with United Nations Educational, Scientific and Cultural Organisation 

(UNESCO) in the Department of Higher Education shall be the Deputy Secretary – General of the 

Commission and shall in the absence of Secretary - General, act as over all in-charge of the work of the 

Commission. 

(e) The Ministry of Human Resource Development has nominated Director/ Deputy Secretary (INC) to be 

the Secretary of the Commission.  

B. Members 

The Commission shall consist of five Sub - Commissions the membership of which shall be as under : 

Sub - Commission on Education 

Institutional Members 

1. Chairman, University Grants Commission (UGC), Bahadur Shah Zafar Marg, New Delhi – 

110002. 

2. Chairman, All India Council for Technical Education (AICTE), Nelson Mandela Marg, Vasant 

Kunj, New Delhi – 110070. 

3. Secretary, Department of School Education & Literacy, M/HRD, Shastri Bhawan, New Delhi– 

110001. 

4. Chairperson, Central Board of Secondary Education (CBSE), Shiksha Kendra 2 Community 

Centre, Preet Vihar, New Delhi, Delhi –110092. 

5. Director, National Council of Education Research & Training (NCERT), Aurobindo Marg,  

New Delhi. 

6. Chairman, National Council for Teacher Education (NCTE), G-7, Sector-10, Dwarka, New Delhi 

– 110075. 

7. Chairperson, National Board of Accreditation (NBA), NBCC Place, East Tower, 4th Floor, 

Bhisham Pitamah Marg, Pragathi Vihar, New Delhi – 110003. 

8. Director, National Assessment and Accreditation Council (NAAC), P. O. Box No. 1075, 

Nagarbhavi, Opp. to NLSIU, Bangalore – 560072. 

9. Secretary General & Member Secretary, Association of Indian Universities (AIU), AIU House,  

16 Comrade, Indrajit Gupta Marg (Kotla Marg), New Delhi – 110002. 

10. Director, Kendriya Hindi Sansthan, Hindi Sansthan Marg, Agra –282005. 

Individual Members 

1. Dr. Manjul Bhargava, Maths Department, Princeton University, U.S.A. 

2. Prof. Aditya Shastri, Vice Chancellor, Vanasthali Vidyapeeth, Rajasthan. 

3. Prof. S.C. Bagri, Professor, Tourism Department, Hemwati Nandan Bahuguna Garhwal 

University, Madhi Chauras, Naur, Uttarakhand– 249161. 

4. Prof. Ashok Mittal, Vice Chancellor, Lovely Professional University, World Trade Center, 5-7, 

Babar Road, Barakhamba, New Delhi –110001. 

5. Dr. Mahendra Prasad, Director, Education "O" Research University, Bhubneshwar. 

6. Dr. Bhimaraya Metri, Director, IIM Tiruchirappalli, first Indian elected as the Vice President, Asia 

Pacific Division, Decision Sciences Institute, (DSI), Houston, Texas, USA. 

7. Prof. Partha Chakravarti, Former Director, Indian Institute of Technology (IIT), Kharagpur. 

8. Dr. Vinay Sahasrabuddhe, President, Indian Council for Cultural Relations, Azad Bhawan Road,  

IP Estate, New Delhi, Delhi 110002. 

9. Prof. K. Ramachandran, Adviser, National Institute of Educational Planning and Administration 

(NIEPA). 

10. Mr. Manoj Kumar, Chief Managing Director, Ed.CIL (India) Ltd. 
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Sub - Commission on Natural Sciences 

Institutional Members 

1. Secretary, Department of Science & Technology, Technology Bhavan, New Mehraulli Road, New 

Delhi. 

2. Secretary, DSIR cum Director General, Council of Scientific and Industrial Research (CSIR), 

Anushandhan Bhawan, Rafi Marg, New Delhi. 

3. Secretary, Department of Bio - Technology, Block No. 2, CGO Complex, Lodhi Road, New Delhi. 

4. Secretary, Ministry of Earth Sciences, Mahasagar Bhavan, CGO Complex, Lodhi Road, New Delhi. 

5. Secretary, Department of Health Research cum Director General, Indian Council of Medical Research, 

Ansari Nagar, PB No. 4911, New Delhi. 

6. Secretary, Ministry of Jal Shakti, Shram Shakti Bhavan, Rafi Marg, New Delhi. 

7. Secretary, Ministry of Environment & Forests, Indira Paryavaran Bhavan, Aliganj, Jorbagh Road, New 

Delhi– 110003. 

8. Chairman, National Skill Development Agency (NSDA), Kaushal Bhawan, B-2, Pusa Road, Metro 

Pillar No. 95, New Delhi – 110005. 

9. Secretary, Science and Engineering Research Board (SERB), 5 and 5A, Lower Ground Floor, Vasant 

Square Mall, Sector – B, Pocket-5, Vasant Kunj, New Delhi – 110 070. 

10. Chairman, National Innovation Council, NITI Bhavan, Parliament Street, New Delhi – 110001. 

Individual Members 

1. Prof.Vinod K Singh, (Padma Shri), Department of Chemistry, IIT Kanpur-208016.  

2. Dr. Jai Pal Mittal, (Padma Shri), Distinguished Professor of IIT Mumbai and DAE Raja Ramanna 

Fellow of BARC, 11-B, Rohini Coop. Housing Society, Sector-9-A, Vashi, Navi Mumbai-400703. 

3. Dr. Chandrima Shaha, Director, National Institute of Immunology, Aruna Asaf Ali Marg, New Delhi. 

4. Dr. Madhu Dikshit, THSTI National Chair, NCR Biotech Science Cluster, 3rd Milestone, Faridabad-

Gurgaon Expressway, Faridabad, Haryana-121001. 

5. Prof. S.G. Dhande, (Padma Shri), Chairman, National Institute of Technology Delhi, Sector A-7, 

Institutional Area, Near Satyawadi Raja Harish Chandra Hospital, Narela, Delhi-110040. (Pune 

Address: 58, Buena Monte, Panchavati, Pashan, Pune-411008).  

6. Dr. Shailesh Nayak, former Secretary, Ministry of Earth Sciences & Former, Chairman, ISRO, TERI 

School of Advanced Studies, Plot No. 10, Vasant Kunj Institutional Area, Vasant Kunj, Institutional 

Area, New Delhi, Delhi 110070.  

7. Mr. T.V. Jayan, Sr. Deputy Editor, The Hindu Business Line, 1/5 INS Building, Rafi Marg, New Delhi-

110001. 

8. Prof. Sanghamitra Bandyopadhyay, Director, Indian Statistical Institute, Machine Intelligence Unit, 203 

B.T. Road, Kolkata 700108, West Bengal, India. 

9. Prof. S.K. Srivastava, Vice-Chancellor, North Eastern Hill University, Shillong-793022. 

10. Prof. Anil K. Gupta, Visiting Faculty, Indian Institute of Management, Vastrapur, Ahmedabad-380015. 

Sub - Commission on Culture 

Institutional Members 

1. Secretary (Culture), Ministry of Culture, Shastri Bhavan, New Delhi. 

2. Director General, Archaeological Survey of India, Janpath, New Delhi. 

3. Secretary, Sangeet Natak Akademi, Rabindra Bhawan, Firozeshah Road, New Delhi. 

4. Secretary, Lalit Kala Akademi, Rabindra Bhawan, Firozeshah Road, New Delhi. 

5. Secretary, Sahitya Akademi, Rabindra Bhawan, Firozeshah Road, New Delhi. 

6. Director, National School of Drama, Bahawalpur House, Bhagwandas Road, New Delhi. 

7. Member Secretary, Indira Gandhi National Centre for Arts, Janpath, New Delhi. 



224 THE GAZETTE OF INDIA, FEBRUARY 8, 2020 (MAGHA 19, 1941) [PART I—SEC. 1 
 

8. Director, National Library, Belvedere, Kolkatta – 700027. 

9. Director, Salarjung Museum, Hyderabad 500002. 

10. Director, Khuda Bakash Oriental Public Library, Patna- 800004. 

Individual Members 

1. Shri Rajan Mishra, Eminent Singer, Swaraangan 2/53, Ramesh Nagar, New Delhi – 110015. 

2. Dr. Sonal Mansingh, Indian Classical Dancer, Choreographer, D-295, 1st Floor, Defence Colony,  

New Delhi – 110024. 

3. Shri Ramesh Chander Arora, 49, Poorvi Marg, 1st Floor, RHS, Vasant Vihar, New Delhi 110057. 

4. Shri B.P. Khandelwal, Former V.C. and Chairman, Central Board of Secondary Education (CBSE), 

4503, ATS-2 Sector 50, Noida. 

5. Brigadier (Dr.) Raj Bahadur Sharma, Poorva Sainik Parishad, 1177, Sector 37, Noida 201303. 

6. Shri Shivaraj V. Patil, Former Judge of India, 3, Safdarjung Lane, New Delhi. 

7. Prof. S. L. Bhyrappa, Eminent Writer, Jnanpeeth Awardee, 100, Kuvempu Nagar, Mysore 570023. 

8. Shri T.N. Seshagopalan, Eminent Singer, 35, Rukmini Street, West Mambalam, West Chennai – 

600033. 

9. Smt. Malini Awasthi, Eminent Folk Artist, 1/112, Vijay Khand, Gomati Nagar, Lucknow – 226010. 

10. Shri Yashwant Deshmukh, Eminent Journalist, B-2001, Apex Acacia Valley, Sector 3, Vaishali, 

Ghaziabad, UP, 201010. 

Sub - Commission on Social Sciences  

Institutional Members : 

1. Chairman, Indian Council of Social Science Research (ICSSR), Aruna Asaf Ali Marg, New Delhi – 

110067. 

2. Chairman, Indian Council of Historical Research (ICHR), 35, Ferozeshah Road, New Delhi – 110001. 

3. Chairman, Indian Council of Philosophical Research (ICPR), 36, Tughlakabad Institutional Area, Near 

Batra Hospital, Tughlakabad, New Delhi – 110062. 

4. Director, Institute for Studies in Industrial Development (ISID), P.B. No. 7513, 4, Institutional Area, 

Vasant Kunj, New Delhi-110070. 

5. Director, Institute for Social & Economic Change, (ISEC) Nagarbhavi, Bengaluru-560072. 

6. Director, Indian Institute of Economic Growth, (IEG), University Enclave, University of Delhi, North 

Campus, New Delhi. 

7. Director, Institute of Public Enterprise, (IPE), Osamnia University Campus, Hyderabad-500007, Andhra 

Pradesh. 

8. Director, Madhya Pradesh Institute of Social Science Research, (MPISSR), 6, Bharatpuri Administrative 

Zone, Ujjain-456010. 

9. Director, Vivekanand Kendra Institute of Culture, (VKIC) M.G. Road, River Side, Uzan Bazar, Assam-

781001. 

10. Director, Indian Institute of Advanced Study, Rashtrapati Nivas, Shimla-171005, Shimla. 

Individual Members 

1. Prof. D.K. Nauriyal, Professor, Department of Humanities and Social Sciences, IIT Roorkee, Roorki-

247667, Uttarakhand Former Vice-Chancellor, Kumaun University, Nainital. Phone No. (O) 01332-

285387, (R) 01332-285258 Email-Id : dk_nauriyal@yahoo.com. 

2. Prof. Gopa Kumar, Vice-Chancellor, Central University of Kerala Ksaragod-671316, Kerala.  

Phone : (O) 0467-2323400 (R) 0467-2323402, Email ID : ps2vccukerala@gmail.com. 

3. Prof. N.K. Taneja, Vice-Chancellor, Chaudhary Charan Singh University, Meerut-250004,  

Uttar Pradesh, (O) 0212-2760554, 2760551, Email Id: vc@ccsuniversity.ac.in. 

4. Prof. V.K. Malhotra, Member Secretary, Indian Council of Social Science research (ICSSR), Aruna 

Asaf Ali Marg, New Delhi-(O) 011-26742059, 26741833 Mob: 09899076020 Email ID : ms@icssr.org. 
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5. Prof. Gita Dharampal, Dean of Research Gandhi Research Foundation, Gandhi Teerth, Jain Hills,  

P.O. Box 118, Jalgaon 425001, Maharashtra, Mobile : +91-9112203468, Email Id. : gitadh@gmail.com. 

6. Prof. (Dr.) Rash Bihari Prasad Singh, Vice-Chancellor, Patna University, Patna, (O) 0612-2670352, 

Email Id: vc@patnauniversity.ac.in. 

7. Prof. Amita Singh, Professor, Centre for the Study of law & Governance Chairperson, Special Centre  

for Disaster Research Jawaharlal Nehru University, New Munirka Road, New Delhi-110067,  

Mobile: +91-9910170904, Office: +91-11-26704761, Email Id: amita.singh3@gmail.com. 

8. Dr. Anirban Ganguly, Director, Dr.Syama Prasad Mookerjee Research Foundation 9-Ashok Road,  

New Delhi-110001(O) 011-23005850 Email Id: office@spmrf.org. 

9. Shri Shakti Sinha, Director, Nehru Memorial Museum & Library, Teen Murti Bhavan, Teen Murti 

Marg, New Delhi-110011 (O) 011-23015333 Email Id : director.nmml@gov.in. 

10. Prof. H.C.S. Rathore, Vice-Chancellor, Central University of South Bihar, SH-7,Gaya-Panchanpur 

Road, Village-Karhar, Post-Fatehpur, P.S-Tekari, District-Gaya (Bihar) Pin-824236 (O) 91-631-

2229501, Email Id : vc@cub.ac.in. 

Sub Commission on Communication 

Institutional Members 

1. Secretary, Ministry of Information and Broadcasting, Shastri Bhavan, New Delhi. 

2. CEO, Prasar Bharti, PTI Building, Sansad Marg, New Delhi. 

3. Additional Secretary, Ministry of Information and Broadcasting, Shastri Bhavan, New Delhi. 

4. Additional Secretary & Financial Advisor, Ministry of Information and Broadcasting, Shastri Bhavan, 

New Delhi. 

5. Principal Director General (M&C), Press Information Bureau, Shastri Bhavan, New Delhi. 

6. Director General, Bureau of Outreach & Communication, Soochna Bhavan, New Delhi. 

7. Director General, Indian Institute of Mass Communication, JNU Campus, New Delhi. 

8. Director General, All India Radio, Prasar Bharati House, Copernicus Marg, New Delhi – 110001. 

9. Director General, Doordarshan (News), Doordarshan Bhawan, Copernicus Marg, New Delhi - 110001. 

10. Director, Film and Television Institute of India, Law College Road, Pune - 411004. 

Individual Members 

1. Mr. Niloo Ranjan, Dainik jagran. 

2. Mr. Sanjeev Chopra, PTI (News Agency English). 

3. Ms. Smriti Kak Ramachandran, Hindustan Times. 

4. Mr. Anoop Sharma, Hindustan Samachar (News Agency Hindi). 

5. Mr. Sandeepan, Janam TV. 

6. Mr. Kinjal Mishra, TV9 Gujarati. 

7. Mr. Jagdish Upasane, Freelance. 

8. Mr. Tekchand Sonawane, Lokmat. 

9. Mr. Manoj Menon, Mathrubhumi. 

10. Ms. Prerna Katiyar, Economic Times. 

3. Committees: 

The President may also appoint committees of the Commission for such special purposes as may be considered 

necessary. The Composition, terms of reference, terms of office and other details about such committees shall be prescribed 

by the President separately in each case. 

4. Functions : 

 The Commission has the following functions : 

a) To promote understanding of the objects and purposes of UNESCO among the people of the Republic of 

India; 

b) To serve as a liaison agency between the Government of India and the institutions concerned with the working 

for the advancement of education, science, culture and communication; 
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c) To co-operate with the Government departments and with services, organisations and institutions concerned 

with questions within UNESCO’s competence; 

d) To encourage participation of national, governmental and non-governmental institutions and various 

individuals in the formulations and execution of UNESCO’s programmes so as to secure for UNESCO all the 

intellectual, scientific, artistic or administrative assistance that it may require; 

e) To collaborate with National Commissions of Asia and the Pacific and with UNESCO’s Regional Offices and 

centres in fostering regional, sub - regional and bilateral co-operation in education, the sciences, culture and 

communication, particularly through the joint formulation and execution of programmes; 

f) To disseminate information on the objectives, programme and activities of UNESCO and endeavour to nurture 

public interest in these; and  

g) To advise the Government of India on matters relating to UNESCO. 

5. The term of office of the Individual Members shall be four years. It shall, however, be open to the Government of 

India to dissolve and reconstitute the Commission earlier than four years or to extend the term of individual members until 

the reconstitution of the Commission on the expiry of the four year term. 

6. The term of office of the Institutional Members shall be four years, unless the Commission is dissolved or 

reconstituted by the Government earlier than the completion of four years term or the term is extended pending reconstitution 

of the Commission. 

7. Each Institutional Member shall have the right to send a representative to the meetings of the Commission or the 

Sub -Commission as the case may be. Such representative shall participate in discussions and shall also have the right to vote. 

8. The President may direct the co-option of additional members to the Commission for any specialised purpose or 

to invite specialists for any meeting of the Commission or its Committees. 

9. Each Sub - Commission shall elect its own Chairman, Vice - Chairman and Rapporteur who shall hold office for a 

period of one year. 

10. Vacancies of individual members arising due to the death, continued illness, resignation or otherwise shall be 

filled for the unexpired portion of the term only. 

11. Meetings : Each Sub Commission and the Commission shall meet as often as necessary. 

12. Travelling Allowance and Daily Allowance : 

The expenditure on the travelling allowance and daily allowance of individual members of the Commission who are 

not working with any Government, Ministry/Department / Quasi - Governmental Organisation/autonomous organisation 

sponsored or established by any Ministry/Department of the Government of India will be met out of the funds of the Indian 

National Commission for Cooperation with UNESCO. For all other Individual and Institutional Members, the expenditure on 

their TA and DA will be met by the Ministry / Department / Organisation to which, they are attached. 

13. The Secretariat and funds for the activities of the Commission shall be provided by the Department of Higher 

Education, Ministry of Human Resource Development. 

NEETA PRASAD 

Joint Secretary 

MINISTRY OF RAILWAYS 

(RAILWAY BOARD) 

New Delhi, the 20th January 2020 

RESOLUTION 

No. Hindi/Samiti/2019/38/2—Concequent upon constitution of the new Lok Sabha and nominations received from 

the Ministry of Parliamentry Affairs and Committee of Parliament on Official Language, the amended composition of present 

Railway Hindi Salahkar Samiti will be as under :— 

I. Composition 

1.   Minister for Railways    Chairman 

2.  Minister of State for Railways Dy.Chairman 

Nominated by Parliamentry Official Language Committee 

3.   Shri Harish Dwivedi, MP (Lok Sabha) 

(i) Teliyajot, P.O. Katya, Basti, UP -272302 

(ii) Block-A, B-4, Old MS Flats, BKS Marg,  

 New Delhi -110001 

Member 
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4.  Smt. Veena Devi, MP, (Lok Sabha) 

(i) 123, western court, Annexe, New Delhi-110001 

(ii) Village/P.O.- Daudpur, P.S.- Paroo, Dist.-Muzaffarpur, Bihar-843107 

Member 

5.  Shri Narayan Lal Panchariya, MP (Rajya Sabha) 

(i) Plot No. 12, Mritynajy Pavata, C-5th Road, Jodhpur, Rajasthan-342006 

(ii) 503, Dr. B.D. Marg, Brahmputra, New Delhi -110001 

Member 

6.  Shri Akhilesh Parsad, MP, (Rajya Sabha) 

(i) 11, Talkatora Road, New Delhi-110001 

(ii) 28, Patliputra Colony , Patna, Bihar-800013 

Member 

Members nominated by Parliamentary Committee on Official Language 

7.  Prof. Rita Bahuguna Joshi, MP, Lok Sabha 

(i) 9, Western Court, New Delhi -110001 

(ii) 20, Minto Road, Prayagraj, Uttar Pradesh- 211001  

Member 

8.  Shri Manoj Tiwari, MP, Lok Sabha 

(i) 159, North North Avenue, New Delhi -110001 

(ii) Flat No. 1603/1604, Shiv shakti Apartment, Sundervan, Andheri West, Mumbai-

400053, Maharashtra. 

Member 

Members nominated by Rashtrabhasha Prachar Samiti, Wardha 

9.  Shri Suryavanshi Chaudhary 

(i) Chairman, - Rashtrabhasha Prachar Samiti, Wardha, PO. Hindi Nagar Wardha, 

Maharashtra-442003 

Member 

Member of Kendriya Sachivalaya Hindi Parishad 

10.  Shri Amitabh Khare 

(i) Pradhan Kendriya Sachivalya Hindi Parishad, XY-68, Sarojini Nagar, New 

Delhi -110023 

Member 

Non-Official Members nominated by Ministry of Railways 

11.  Prof. M.L. Narasimha Murthi 

(i) Prof. Adwait Vedant, Rashitriy Sanskrit Vidhyapeeth, Tirupati -517507 

Member 

12.  Dr. (Prof.) Prabhu Narayan Mishra 

(i) P-2, Vishwvidyalya Awas, Khandwa Road, Indore-452001 

(ii) HOD, Economics Research Centre, Devi Ahilya Vishwvidyalya, Indore-452001 

Member 

13.  Shri. Gajendra Solanki 

(i) 97-A, U&V Block, Shalimar Bagh, New Delhi-110088 

Member 

14.  Smt. Meena Chaubey 

(i) S.H. 3/55,Anand Nagar, Navalpur, Nataniyadai, Shivpur, Varanasi-221003 

Member 

Members nominated by Deptt. of Official Language, M/o Home Affairs 

15.  Dr. Sheena Eapen Vailirakath 

(i) H.No.2, Alphonsa Meadows, Thekkemala, P.O. Kozhencherry (Kerala)  

      Pin- 689654  

Member  

 

16.  Sh. Sachin Prasad Sharma,  

(i) Plot No.3 , Sita Ram Colony, Taron ki Kunt, Suryanagar, Jaipur, Rajasthan- 

302011 

Member  

 

17.  Ms. Rekha Tandon,  

(i) H.No.29, Block No.3, 4, and 5, Village- Loharu, Tehsil - Loharu, District-Bhiwani 

(Haryana)-127201 

Member 

Official Members 

18.  Chairman, Railway Board Member 

19.  Financial Commissioner, Railways Member 

20.  Member Staff, Railway Board Member 
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21.  Member Traffic, Railway Board Member 

22.  Member Engineering, Railway Board Member 

23.  Member Rolling Stock, Railway Board  Member 

24.  Member Traction, Railway Board Member 

25.  Member Material Management, Railway Board Member 

26.  Member signal & Telecommunication, Railway Board Member 

27.  Secretary, Deptt. of OL, M/o Home Affairs  Member 

28.  Another representative of Deptt. of OL, 

M/o Home Affairs  

Member 

29.  Secretary, Railway Board  Member 

30.  Director (OL), Railway Board Member Secretary 

Other terms and conditions given in the Resolution of even number dated 17.10.2018 will remain unchanged.  

ORDER 

Ordered that a copy of this Resolution be communicated to the Prime Minister’s Office, Cabinet Secretariat, 

Ministry of Parliamentary Affairs, Lok Sabha and Rajya Sabha Secretariats and all Ministries and Departments of 

Government of India. 

Ordered that the Resolution be published in the Gazette of India for general information. 

 S.K. MISHRA 

Secretary 
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